Jammu and Kashmir : Parivesh Bhavan, Forest Complex

Pollution Control Committee Transport Nagar, Jammu, 180 006
chairman87jkspcb@gmail.com ,Silk Fact,ory Road

membersecretaryjkspcb@gmail.com . .
0191 - 2472881, 2476925 Rajbagh, Srinagar, 190 008

The Consultant Judicial,

Hon’ble National Green Tribunal,
Principal Bench,

New Delhi.

No: JKPCC/NGT/OA 955/25/)62A Date:- 03 -12-2025

Sub:- Report on behalf of Jammu and Kashmir Pollution Control
Committee pursuant to Hon'ble National Green Tribunal, order
dated 14-10-2025 passed in OA No. 955 of 2024 titled ‘President
Municipal Committee Thathri V/s Union Territory of J&K & Ors.”

Sir,

In compliance to the directions of Hon’ble National Green Tribunal,
Principal Bench, New Delhi order dated 14-10-2025 passed in OA No. 955
of 2024 titled “President Municipal Committee Thathri V/s Union

Territory of J&K & Ors”, the report of the J&K Pollution Control Committee
is submitted herewith.

Itis therefore, requested that the report may kindly be taken on record
and placed before the Hon’ble NGT for consideration.
Yours faithfully,

L

(Dr. R. Gopinath) IFS
Member Secretary
J&KPCC

Encl:- As Above.
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Before the Hon’ble National Green Tribunal
Principal Bench, New Delhi

Original Application No. 955 of 2024

IN THE MATTER OF President Municipal Committee
Thatri Vs Union Territory of
J&K.

Report on behalf of Jammu and Kashmir Pollution Control Committee
pursuant to Hon’ble National Green Tribunal Order dated 14-10-2025
passed in OA No. 955 of 2024 titled “President Municipal Committee
Thathri V/s Union Territory of J&K & Ors.”

Background:

That the Hon’ble National Green Tribunal vide order dated 14-10-2025
in OA No. 955 of 2024 directed as follows: -

“Further progress report may also be filed by J&K PCC at least one
week before the next date of hearing fixed.

The applicant may be informed about the date of hearing fixed and
may be asked to join the proceedings physically or through VC on
that date.”

Status Report:

In compliance to the aforesaid order of Hon’ble National Green Tribunal
issued on dt. 14-10-2024 in OA No. 955 of 2024, the report of the J&K

Pollution Control Committee is as follow:

1. That three member committee constituted by J&K PCC was
directed again to file further progress report in the matter vide
No. JKPCC/SC./OA-955/2024/556-559; dated: 15-11-2025 (Copy

enclosed as Annexure 1). The terms of reference are as under:

Page 1 of 4



1698

a) The committee shall revisit the site by or before 25.11.2025
and report on the current-status of muck dumping and its
disposal highlighting the changes viz-z-viz the previous
report dated 12.07.2025.

b) The Committee shall also look into the issues raised in the
communication No. 07-92/2022-RO (NZ) of August 2025
from Sub-Office, MoEFCC, Jammu.

That copy of the reply made to the CEO, Ratle Hydro Electric
Power Corporation Ltd. Kishtwar, has been submitted by Mega
Engineering and Infrastructures Ltd. vide No. RHEP/MEIL/2025-
26/198; dated: 22.11.2025 (Copy enclosed as Annexure 2]
Highlights of the report are as under:

a) Removal and Relocation of Muck from Zone-1

Downstream - Right Bank: The questionable muck earlier
lying in the proximity of river on right bank (Muck
Disposable Zone-1) has been removed in a systematic
manner and the retrieved muck (more than 80%) has been
temporarily stacked/stored within Project acquired land at
village Joshana, far away from the river (approx. 8kms from
river). The relocation of muck has been carried out in a
phased and environmentally responsible manner, with
regular monitoring,
As very small portion of muck (approx. 12%) which is
safely stacked beyond the Crate walls will be recycled for
further use in the Project construction works, in line with
the principles of environmental safety and sustainability.

b) As already submitted in the compliance report, the
relocated muck is now being temporarily stacked /stored at
alternative locations within the Project acquired land, far

away from the river. The necessary preventive measures in

L
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the form of crate walls, toe walls etc. have been

implemented and the same are also being strengthened at

all relevant locations, including:

i

il

Village Joshana near GVK Colony (Upstream and

Downstream).

Hasti Nallah site.

3. That reply has been submitted by the Committee vide No.
JKPCC/DO/K/25/239; dated: 28.11.2025 (Copy enclosed as

Annexure 3). Highlights of the report are as under:

a) Status of Muck at Zone-1 Right Bank Down Stream of
Ratle HEP

.

il.

Majority of muck deposited on the Right Bank Zone-1
downstream has been removed and shifted to the
village Joshana and work of shifting still going on till
date. It was also observed that no fresh dumping is
being done at Zone-1 site (Photographs enclosed).
The muck shifting sites at village Joshana near GVK
colony (up and downside) were also visited and
found that preventive measures in the shape of crate
wall/toe walls raised by the EPC Contractor (Megha
Engineering and Infrastructure Limited) were not
sufficient and requires more strengthening.

However as per Project Proponent (Ratle
Hydroelectric Power Corporation Ltd.) these sites are
used as temporary stacking sites for muck and all
stored muck will be reused in the construction work
of the project in phased manner.

Dumping Site at Hasti

The Project proponent has been directed by Deputy

Commissioner Kishtwar vide Order No.

L

Page 3 of 4
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DCK/PS/2025/121; dated: 09.05.2025 to develop a
land fill Hasti Park under Corporate Social
Responsibility (CSR) by dumping the muck in the
low-lying area and maintain same in the interest of
public. It was found that Project Proponent has
initiated the construction of concrete drainage to the
Hasti Nallah for giving passage to natural drain.

b) Issues raised in the MoEF&CC, Sub-Office, Jammu letter
dated August 2025. In compliance to MoEF&CC Sub-Office,
Jammu observations, the Project Proponent (PP) has
submitted fresh compliance report vide no. Ratle/CEO/
2025/E-194; dated: 04.10.2025. As per compliance report,
the proposals for the implementation of various
compliances have been approved by the competent
authorities.

4. That the applicant has been informed about the next date of
hearing by concerned Divisional Officer J&K' Pollution Control

Committee, Doda (Copy enclosed as Annexure 4).

Prayer:

In the premises, it is therefore respectfully prayed that the report may

kindly be taken on record before the Hon'ble National Green Tribunal for

(Dr. R. Gm IFS

Member Secretary
J&K PCC

consideration.

Page 4 of 4
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Jammu and Kashmir Parivesh Bhavan, Forest Complex
Pollution Control Committee AL LR R Transport Nagar, Jammu, 180006
Silk Factory Road

chairman.spcb@jk.gov.in Rajbagh, Srinagar, 190 008

~ membersecy-jkpcc@jk.gov.in
= 0191 -2472881, 2476925

Hon’ble NGT Matter

Most Urgent

1) Sh. S.K Tripathi,
Divisional Officer,
PCC, Udhampur
2) Sh. Chander Singh Kotwal,
Technical Officer to RDJ.
3) Sh. Mohan Lal Snehi,
Divisional Officer, PCC, Kishtwar.

No: JKPCC/Sc/OA-955/2024/ /SS6 - < g Date: /5 11- 2025

Sub: - OA No. 955 of 2024 titled President, Municipal Committee, Thathri, V/s Union
Territory of Jammu & Kashmir.

The Hon’ble National Green Tribunal, Principal Bench, New Delhi vide its order dated
14-10-2025 in OA No. 955 of 2024 titled President, Municipal Committee, Thathri, V/s
Union Territory of Jammu & Kashmir and Others has directed J&K Pollution Control
Committee to file further progress report in the matter. In view of the above, the following
directions are hereby issued:
i) The committee shall revisit the site by or before 25-11-2025 and report on the
current-status of muck dumping and its disposal highlighting the changes viz-a-
viz the previous report dated 12-07-2025.

ii) The committee shall also look into the issues raised in the communication No.
07-92/2022-RO (NZ) of August 2025 from Sub-Office, MoEFCC, Jammu (Copy
enclosed).

The committee shall submit its report by or before 29-11-2025.

(Vasu Yadav)
Chairman

. . (Sl I
Copy to the:- Regional Director, J&K PCC, Jammu for information and necessary action.

l " S

PR T\



Annexure-2

Megha Engineeilizl%z& Infrastructures Ltd.

An 1SO 9001-2008 Company
S-2, Technocrat Industrial Estate, Balanagar, Hyderabad-500037, T.S., INDIA
Tel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800
E-mail: info@meil.in, Visit us: www.meil.in U45202TG2006PLV050271

Letter No. RHEP/MEIL/2025-26/198 Dated: 22/11/2025
To,

The Chief Executive Officer,

Ratle Hydro Electric Power Corporation Ltd,

Kishtwar, UT of Jammu & Kashmir.

Sub.: TURNKEY EXECUTION OF 850 MW RATLE HYDRO ELECTRIC PROJECT
LOCATED AT KISHTWAR DISTRICT IN THE UNION TERRITORY OF JAMMU AND
KASHMIR—Reg. “Submission of Compliance Status — OA No. 955 of 2024 titled President,
Municipal Committee, Thathri Vs Union Territory of J&K”.

Ref:
1) RHEP/MEIL/D/24/12/368 dated 12.12.2024
2) RHEP/MEIL/D/24/12/419 dated 08.02.2025
3) RHEP/MEIL/2025-26/091 dated 12.07.2025
4) RHEP/MEIL/2025-26/091 dated 16.07.2025
5) RATLE/GM(Ge0)/2025/L-172 dated 30.07.2025
6) RHEP/MEIL/2025-26/116 dated 07.08.2025

Dear Sir,

This has reference to the above subject and cited letter regarding the observations made by the
three-member committee constituted by the J&K Pollution Control Committee (PCC) in
compliance with the Hon’ble NGT directions dated 19.02.2025.
In this connection, we wish to submit the following compliance status for your kind
consideration:

a) Removal and Relocation of Muck from Zone-1 Downstream -~ Right Bank: The
questionable muck earlier lying in the proximity of river on right bank
(Muck Disposal Zone-1) has been removed in a systematic manner and the retrieved muck
(more than 80%) has been temporarily stacked/ stored within Project acquired land at village
Joshana, far away from the river (approx. 8kms from river). The relocation of muck has been
carried out in a phased and environmentally responsible manner, with regular monitoring.

As very small portion of muck (approx. 12%) which is safely stacked beyond the Crate walls
will be recycled for further use in the Project construction works, in line with the principles of
environmental safety and sustainability.

b) As already submitted in the compliance report, the relocated muck is now being temporarily
stacked/ stored at alternative locations within the Project acquired land, far away from the river.
The necessary preventive measures in the form of crate walls, toe lls etc. have been
implemented and the same are also being strengthened at all relevant locati including:

a.  Village Joshana near GVK Colony (Upstream and Downstream).

b. Hasti Nallah Site. /
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Megha Engineeili71%3& Infrastructures Ltd.

An 1SO 9001-2008 Company
S-2, Technocrat Industrial Estate, Balanagar, Hyderabad-500037, T.S., INDIA
Tel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800
E-mail: info@meil.in, Visit us: www.meil.in U45202TG2006PLV050271

These measures include installation of toe walls, crate works etc. Photographic evidence showing
the current status of these interventions is enclosed herewith for your perusal.

We wish to assure you that no fresh muck dumping is being carried out at Zone-1 downstream, and
continuous efforts are underway to comply fully with the environmental safeguards as per the
directions of Hon’ble NGT and guidelines of J&K PCC.

We remain committed to taking all necessary steps towards environmental protection and ensuring
complete compliance with the regulatory requirements.

Thanking you,

Yours faithfully,
For’Meggha Engineering & Infrastructures Limited.

Joint Chief Operating Officer

Cc: For Kind Information to:-

1) Deputy Commissioner, Kishtwar.

2) Member Secretary, J&K Pollution Control Committee, Jammu.
3) General Manager-1/11/1V, RHPCL, Kishtwar.

Encl:

1) Latest Photographs of Protection works.
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Megha Engineeilizl%‘]& Infrastructures Ltd.

An ISO 9001-2008 Company
S-2, Technocrat Industrial Estate, Balanagar, Hyderabad-500037, T.S., INDIA
Tel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800
E-mail: info@meil.in, Visit us: www.meil.in U45202TG2006PLV050271

Photographs Showing Toe Protection work for stacked muck Joshana Village

(Project Acquired Area) 0.
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Megha Engineeiliz%’s& Infrastructures Ltd.

An ISO 9001-2008 Company
S-2, Technocrat Industrial Estate, Balanagar, Hyderabad-500037, T.S., INDIA
Tel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800
E-mail: info@meil.in, Visit us: www.meil.in U45202TG2006PLV050271
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Megha Enginee?‘i7n%6& Infrastructures Ltd.

An ISO 9001-2008 Company
S-2, Technocrat Industrial Estate, Balanagar, Hyderabad-500037, T.S., INDIA
Tel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800
E-mail: info@meil.in, Visit us: www.meil.in U45202TG2006PLV050271

Photographs Showing Ongoing Drain work at Hasti. ' 0,
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Megha EngineeiliZ%7 & Infrastructures Ltd.

An ISO 9001-2008 Company
S-2, Technocrat Industrial Estate, Balanagar, Hyderabad-500037, T.S., INDIA
Tel: +91 40 4460 9100, +91 40 4433 6700, Fax: +91 40 4433 6800
E-mail: info@meil.in, Visit us: www.meil.in U45202TG2006PLV050271

JOSHANA DUMPING SITE FULLY PROTECTED BY
WIRECRATES

Photographs Showing Wirecrates Installed at Joshana.
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Annexure-3

The Member Secretary,
J&K Pollution Control Committee
Jammu

No: JKPCC/DO/K/25/ 3. 9 Dated 7§/11/2025

Subject: 0.AN0.955/2024 titled President, Municipal Committee, Thathri V/s Union
Territory of Jammu & Kashmir.

Reference: No. JKPCC/Sc./OA-955/2024/1556-69 dated 15-11-2025.
Sir,

In compliance to the aforementioned subject and JKPCC Letter dated 15-11-2025 the
committee visited the project site to verify the current status regarding compliance on ground with
regard to removal of muck and issues raised the Sub-Office, MOEF&CC, Jammu communicated
dated August 2025. The three members Committee comprising of Sh. S.K Tripathi, Divisional
Officer, PCC Udhampur. Sh. Chander Singh Kotwal, Technical Officer to Regional Director
Jammu and Dr. Mohan Lal Snehi. Divisional Officer PCC, Kishtwar visited the project area on

24-11-2025. The observations of the Committee are as under:

1. Status of Muck at Zone-I Right Bank Down Stream of Ratle HEP

a. Majority of muck deposited on the Right Bank Zone-I downstream has been removed
and shifted to the village Joshana and work of shifting still going on till date. It was
also observed that no fresh dumping is being done at Zone-I site (Photographs
enclosed Annexure-A). The muck shifting sites at Villége Joshana near GVK Colony
(up and down side) were also visited and found that preventive measures in the shape
of crate wall/toe walls raised by the EPC Contractor (Megha Engineering and
Infrastructure Limited) were not sufficient and requires more strengthening
(Annexure-B).

However as per Project Proponent (Ratle Hydroelectric Power Corporation Ltd.) these

/@‘P/ sites are used as temporary stacking sites for muck and all stored muck will be re-uscd

in the construction work of the project in phased manner.


Annexure-3


1709

b. Dumping Site at Hasti

The Project Proponent has been directed by the Deputy Commissioner Kishtwar vide
Order No. DCK/PS/2025/121 dated 09-05-2025 (Copy of the order enclosed herewith
Annexure-C) to develop a land fill Hasti Park under Corporate Social Responsibility
(CSR) by dumping the muck in the low lying area and maintain same in the interest of
public. It was found that Project Proponent has initiated the construction of concrete

drainage to the Hasti Nallah for giving passage to natural drain (Annexure-D).

2. Issues raised in the MoOEF&CC, Sub-Office, Jammu dated August 2025

a. In compliance to MoEF&CC Sub-Office, Jammu observations, the Project
Proponent (PP) has submitted fresh compliance report vide no.
Ratle/CEO/2025/E-194 dated 04-10-2025. As per compliance report the
proposals for the implementation of various compliances have been approved
by the competent authorities, copy of the report provided by the Project

Proponent enclosed herewith (Annexure-E).

-
! a
Dr. MahanLal Snehi

Chander Singh ’/Su@r'T ipathi
DO, PCC, Kishtwar TO, RD, PCC, Jammu T DO, PCC, Udhampur
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ANNEXURE-A

PHOTOGRAPHS OF MUCK DUMPED AT DOWNSTREAM RIGHT BANK (ZONE-1)

Shifting of Dumped Muck

' 33’1 68 4°N 75 8054
“Albitude’71059m> 25

Address: 4QVR XXV Thatri, Kishtwar,
Chamoti, 182204

Shifting of muck in progress

' Muck Dumplng Site Right Sidé Downstream
‘Datel& time:24.11.2025 12:03
33.176843°N 75.80548°E (+19m)
Altitude: 1056m
Address: 4QVR XXV Thatri, Kishtwar,
Chamoti, 182204
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ANNEXURE-B

PHOTOGRAPHS OF SHOWS STACKED MUCK AT VILLAGE JOSHANA FROM ZONE-1 (DOWNSTREAM)

Shifted muck at upside near GVK Colony Village Joshana

“Muck Dumping Sit GvVKFCoIony'J(‘)sha’
Date & time: 24.11.2025 11:41
33.18742°N.75:81143°E (*11m
Altitude:;:1058m 0

‘Addréss: NH244, Drabshal
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‘
' Crate/toe wall at upside near GVK Colony Village Joshana

~
Q GPS Map Camera

Gudh

Nh244, Drabshalla, Gudh, 182204,
Lat 33.1868° Long 75.813421°
Wednesday, 26/11/2025 04:45 PM GMT +05:30



Crate/toe wall at downside near GVK Colony Village Joshana

£ GPS Map Camera

Gudh

Nh244, Drabshalla, Gudh, 182204,
Lat 33.186401° Long 75.810968°
Wednesday, 26/11/2025 04:56 PM GMT +05:30
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ANNEXURE-C
(DIRCTION OF DEPUTY FOR DEVELOPMENT OF PARK AT HASTI)
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romme wos

Union Territory of Jammu & Kashrlr\lt:t\mr
Office Of The peputy Commissloner Kis

Mini Secretariat Complex, Kishtwat

all.com
Phone/Fax: 01995-261455/261466, E-mall:-aodckishtwar @M

Sub:- Development of Land fill Hasti Park Kishtwar-

ORDER

In the interest of community work as part of Corporate Sacial
Responsibility (CSR), the Rattle Hydroelectric Project (HEP) executed by Megha
Engineers were asked to make a landfill Hasti Park Kishtwar.

The dumping of muck allowed by some private land owners adjacent to
it without “No Objection Certificate” (NOC) based on court order has been
executed pending clearance from this office.

However the state land khasra Number 85, 86/1 opposite to the site
along with low lying area be utilized to fill the land and develop the park. The
Megha Engineers & Rattle Hydroelectric Project (HEP) manager shall develop
the park and maintain the same in the interest of public.

This office hereby conveys formal concurrence fo\ the above.

No:- DCK/PS/2025/171
Dated:-09.05.2025

Copy to:
1. Chief Executive Officer, Kishtwar Development Authority, for
information.

2. Cheif Executive Officer, Rattle Hydroelectric Project (HEP), Kishtwar, for
information and necessary action.
. Tehsildar, Kishtwar, for information and necessary action.
4. Head of Project, Megha Engineers, Kishtwar, for information and
necessary action.
5. Office file/record.

w
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ANNEXURE-D

PHOTOGRAPHS OF SHOWS STACKED MUCK AT HASTI NALLAH

Muck Dumping Site Hasti

Date & time: 24.11.2025 10:52
33.27919°N 75.77022°E (+12m)
Altitude: 1242m

Address: NH244, Janwas, 182204
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Construction of drainage passage

Muck Dumping Site Hasti

Date & time: 24.11:2025 10:51
33.27916°N 75.77021°E (+6m)
Altitude: 1242m

Address: NH244, Janwas, 182204
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ANNEXURE-E
(COMPLIANCE REPORT SUBMITTED BY THE PROJECT PROPONENT)
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EGN Ufaz b RrRuReH fafics
@uedd) faftee oy faftee &1 ue Hga g9
RATLE HYDROELECTRIC POWER CORPORATION LIMITED

(A Joint Venture of NHPC Limited and JKSPDC Limited)

®=2H W / Ref, No. RATLE/CEO/2025/E-194 fesi® / Date: 04-10-2025

Director

MoEF&CC

Compliance & Monitoring Division-IA Division
Indira Paryavaran Bhavan

Jor Bagh Road, Ali Ganj

New Delhi- 110 003

Subject:-Letter seeking action take review report with respect to the Project "Ratle
Hydroelectric Project (850MW) in village Drabshalla, District Kishtwar of Jammu
and Kashmir” by “M/s Ratle Hydroelectric Power Corporation Ltd” -reg.

Ref:1) MoEF&CC Sub regional Office, Jammu's communication No. 07-92/2022-RO(NZ) dtd 18.08,2025
2) Updated compliance report submitted by RHPCL vide No. Ratle/CEO/2025/E-148 dtd 29.05.2025
3) Compliance report submitted by RHPCL vide No. RATLE/CEQ/2024/75-E dtd 20.11.2024
4) MoEF&(CC Notice No, F. No. 1A-1-11014/257/2024-1A-1 dated 22.10.2024

5) Compliance report submitted by RHPCL vide No, RATLE/CEQ/2024/E-60 dtd 18,10.2024
6)MoEF&CC, SRO, Jammu’s monitoring report No. 07-92/2022- RO(NZ) dtd 16.08.2024

Respected Madam/Sir,

Kindly refer to the aforementioned communication (Ref-1) on the cited subject
whereunder certain observations have been conveyed w.r.t. inspection of 850MW Ratle

Hydroelectric Project, Kishtwar Ratle HE Project carried out by MoEF&CC Sub Regional
Office, Jammu on 08.07.2025.

In this regard, the point wise reply/response to the observations is enclosed
herewith as Annexure-I, for kind information and consideration please.

Thanking you,
Yours faithfully,

Al
(Ajay Verma)
General Manager (Geology)
Copy to:- . ,
1. Deputy Director, MoEF&CC, Sub Regional Office, Jammu- for kind information.
2. CEO, RHPCL, Kishtwar, J&K for kind information.

——— Te@ oA A 06, B A 037, G A0 Tie, S el aio wad GIGeE A8 01, AT, S, (R, 1% AT - 160006
OHice * Aoom No. 0B, Block No. 02, NHFC Regional Office, JDA Commercial Complex Mo, 01, Narwal, Jammu, (1&K] — 180006
Camp Dffice : NHPC Office Complex, Sector-33, Farldabad ~ 121003 (Hatyang)
CIMN: UA0105/K2021601012380 E-mail id; rhpcl@nhpe.nicin
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v Jammu and Kashmir K PCOC\ D Parivesh Bhavan, Forest Complex
~ pollution Control Committee ~————— Nt Transport Nagar, Jammu, 180 006

chairman87jkspcb@gmail.com RRY
membersecretaryjkspcb@gmail.com NEW DELH

0191 - 2472881, 2476925

SA Silk Factory Road
Rajbagh, Srinagar, 190 008

Divisional Officer,

Pollution Control Committee,
Doda.

No: JKPCC/Sc./OA N0.955/2025/1525-2.6 Dated:- 0%-11 -2025

Sub: OA No. 955/2024 titled President, Municipal Committee, Thathri, V/s
UT of J&K & Others.
Ref:- Order dated 14-10-2025

Sir,

Please refer to the subject and reference cited above. In this connection I am
to convey that Hon’ble NGT have issued following directions vide its order dated

23.09.2025.

“None has appeared for the applicant even today.”.
“In the interest of justice, adjournment is granted”.
“List on 09.12.2025 for final hearing”.
“The applicant may be informed about the date of hearing fixed and may be
asked to join the proceedings physically or through VC on that date.”

As such , you are requested to ensure that applicant may be informed about the
date of hearing fixed and may be asked to join the proceedings physically or through
VC on that date.

Yours faithfully,

(Dr.R.%ﬁpi/nath) IFS

og/Mem ber Secretary

Copy to:- Executive Officer, Municipal Committee, Thathri for similar necessary
action.
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=i Government of Jammu and IKashmir
e Pinee . . B
\ @Wu ISKPOLLUTION CONTROL COMMITTIIT
2T o0 QFFICE Of THE DIVISIONAL OFFICER DODA

NEAL Crit van INSYITLE ttas e, IONTRCAY

by, ,';1,4,”11\,1“ il ovn

The Aember Seteetany
J&K Pollution Control Commigee
fammy,

0 PCC/DO Iy
No: PLC‘ DO;DX‘"S;Q T‘,’: \‘\ Doate] }q/] f,/.”l')':

Subiects Oa N K Fapy . zel . )
Subject:- Oa No 05872029 Gtled Prosident, Muanicipal Committee, Thathe, Vs UT of J8K & Otiver

Ref.:- IKPCC/Se /0A N0.955/2025/ 1525-26 dated 08-11-202%

Sir

e o ¢

Inreference to afore cited subject itis to mention that applicant (Mansoor Ahmed Bhatt Ex- President

athri, Doda) has been informed about date of hearing fixed in the OA o

Municipal Comnuttee, Th
al Committee, Thathri, V/s UT of J&K & Others The signed receiving

855/2024 titled President, Municip
copy by applicant is hereby attached herewith for reference.

Yours faithfully,

7/ LA
ALL/@/MM /J,;;/
)

(Gurpreet Singh
Divisional Officer

St Arvradhe Sc . : &._f_, PCC Doda

QB(\



